
 
 

 
       

 
 

 
       

          

 

 

    

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Crl.Revn.P.No.(SH)27/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

06.05.2013 

List this case again tomorrow (07.05.2013).
 

Till then, interim order passed earlier shall continue.
 

JUDGE 

Lam 



 
   
  

 
 

       
 

 
 
            

        

 

 

    

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Misc. Case No.(SH)47/2013 
In CR(P)No.(SH)7/2013 

BEFORE
 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
 

06.05.2013 

In view of the order passed today in CR(P) No.(SH)7 of 

2013, this misc. case also stands disposed of. 

JUDGE 

Lam 


